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From:

The Registrar General
High Court of Delhi
New Delhi

To

Datedt\\dy,2o2i

1 The Registrar General
High Court ofludicature at Allahabad
Uttar Pradesh.

13. 'Ihe Registrar General
High Court of Kamataka

lore.
The Registrar General
High Court of Andhra Pradesh
Hyderabad.

14 The Regis trar General
High Court of Kerala
Ernakulam.

3, The RegisEar General
High Court of Bombay
Mumbai.

15. The Regishar Generii
Madras High Court
Chennai.

The Regishar General
Calrutta High Court
Kolkata.

76. The Registrar General
The High Court of Manipur at Imphal
Manipur

5 The Registrar General
High Court of Chhatisgarh at Bilaspur
Chattisgarh

The Registrar General
The Gauhati High Court
Assam.

The Regishar General
High Court of Gujarat
Ahmedabad.

't7.

18

The Registrar General
High Court of Meghalaya
Shillong

The Registrar General
Orissa High Court
Cuttack.

The Registrar General
High Court of Punjab & Haryana
Chandigarh.

8. The Regishar General
High Court of Himachal Pradesh
Shimla.

20 The Registrar General
The High Court of Judicah.rre at patna
Bihar.

9 The Registrar General
High Court of Madhya Pradesh
)abalpur.

?L The Registrar General
High Court of Sikkim
Gangtok.

'10 The Registrar General
High Court of Jammu & Kashmir
Jamrnu.

'Ihe Regishar General
High Court of Tripura
Agartala.

11. The Registrar General
Jharkhand High Court
Ranchi.

'23 The Registrar General
High Court of Uttarakhand at Nainital
Uttarakhand

"t2 The Registrar General
Rajasthan High Court
|odhpur.

The Registrar General
High Court for the state of Telangana
Hyderbad

Hi*h Court Of Delhi. New Delhi
{Examinafion Cett-DHJS & DJSI

2.

4.

6.

7. 19.



Sub:
2023.

Encl.: As above.

Delhi Hif

Sir/Madam,

Please find enclosed herewith a copy of the Advertisement forDelhi 
- 
Higher Judiciar service Exami natioi zo'zs whererby apprications

have been invited for filling up the vacancies in Delhi rirg*",i luaicrarservice undei 25% direct recruitment quota. It is requested that the same
may kindly be given wide publicity and be also displayed on the Notice
Boards of your High Court and the iourts subordinaie to your High Court
and the Bar Associations within the jurisdiction of your High Couit.

yours faithfully,

,o,. *h;,,,
Registrar General



DELHI HIGHER JUDICIAL SERVICE EXAMINATION - 2023
(As Per The Delhi Higher Judicial Semice Rules, 1970 As Amended Up To 06.04.2023\

HIGH COURT OF DELHI invites online applications from eligible candidates for
filling irp 16 vacancies (l5existing & 01 anticipated) by way of direct recruitment in
Delhi Higher Judicial Service by holding Delhi I{igher Judicial Service Examination in
three successive stages:-

(D Delhi Higher Judicial Service Preliminary Examination (Objective tlpe
with 25Y, negative marking) for selection of candidates for the Mains
Examination (Written); and

(iii) Viva-Voce.

(l) must be a citizen oflndia

(2) must have been continuously practising as an Advocate for not less than
seven years as on the last date ofreceipt of applications, i,e.,29.07.2023.

(3) must have attained the age of 35 yems and have not attained the age of 45
years on the l"tday of January of the year in which the applications for
appointment are invited, i.e., on 01 .01.2023.

The candidates shall submit their applications online only in the prescribed format
through the offrcial website of High Court of Delhi i.e. www.delhihighcourlnic.in as per

schedule of dates given below:

The Delhi Higher Judicial Service Preliminary Examination (Objective true)
referred to above, will be held on Sunday, the 20th August ,2023 (ll AM to 1 PM).

The scale of the pay of members of Delhi Higher Judicial Service is Rs.131100-
216600 in tevet t3A of matrix o7 lh CPC Revised Corresponding Pay Matrix and Pay .
Level.

The qualifications for direct recruits shall be as follows:-

PUBUE APPOINTMENTS
HIGH COT]RT 9FDPLHI: NEWDELHI

(website :www.de!!dhlghequ{.Dic.in)

(iD Delhi Higher Judicial Service Mains Examination (Writtcn) for selection of
candidates for calling for Viva-Voce.



Date and Time of commencement for creation of New
Log In and filling Online Application Form

Last Date and 'lime for filling Online Application Form
and/or making payment through Debit Card/Credit
Card./Internet B anking/UPI

74.07.2o23 $
1000 hours

29.07.2023 at
1730 hours

-*5=P'
The fees (non-refundable) in the sum of Rs.2000/- for General Category

candidates and Rs.500/- for reserved category [Scheduled Caste / Scheduled Tribe /
Person with Disabilities (identified disabilities) of 40Yo or morel candidates should be
paid through Debit Card//Credit Card/Internct BankingAJPI.

The candidates can take printout of application form and keep it for future
reference. They should trot send the printout of the online application form to the
High Court of Delhi.

The category wise break up of vacancies to be filled is as unrler:-

Break u ofVacancies

01

00
TOTAL 0l

Note 1: Out of the aforesaid 16 vacancies, the reservation for PwD candidates (40yo or
more) shall be as follows:

Category

PwD (Blind and Low Vision)

PwD (Specitic Leaming Disability) and PwD (Multiple
Disabilities involving Blindness and low vision, one ann, one

leg, both legs, leprosy cured, dwarfism and acid attack and
specific leaming)

Total

Vacancies

02

01

03

Category
Existing

General 02
SC
ST 06

15

Total No. of
vacanoies

03

16

Note 2: Number of vacancies is subject to change.

"F

Anticipated (till
30.06.2024)

07 00 07
06



The candidates applying for the examination shall ensure that they fulfill all the

eligibility conditions for admission to the examination. Their admission at all the stages

of examination for which they are admitted by this Court viz. Preliminary Examination
(Objective type), Mains Examination (Written) and Viva-Voce shall be purely
pr&isional, subject to their satisfying the prescribed eligibility conditions. The question

of eligibility would be thoroughly examined at the subsequent stage. If on verification at

any time before or after the Preliminary Examination (Objective Type), Mains

Examination (Written) and Viva-Voce, it is found that they do not fulfili any of the

eligibility conditions, their candidature for the examination shall stand cancelled without

any notice or further reference.

Details regarding Preliminary Examirration (Objective type), Mains Examination

(Written), Viva-Voce, eligibility, relaxation in marks and other general terms and

conditions applicable to the candidates are given in the Instructions available on the

online portal, link for which would be available on the website of High Court of Delhi i.e.

www.lgllrihi,shgourt.nic.i+. Candidates ari: advised to go through the Instructions as

well as the Delhi Higher Judicial Service Rules, 1970 (as amended up to 06.04.2023)

before filling up the application form.

sd/-
(Ravinder Dudeja)
Registrar General

13.07.2023


